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HE ATI TAU I c RT WA A
[HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH]

No.Hc.uI-106 l2oo7t ZyI lA
Smti Jayashree 8ora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Romen Baruah,
District & Sessions Judge,
Morigaon.

1L
Dated Guwahati, the lp January, 2025.

Station leave permission.

Your letter No. DJM/267, dated 06.01.2025.

Yours faithfully,

Sdl -
JT. REGISTRA R (VIGILAN )

S It

with reference to the above, I am directed to inform you that you have beengranted station reave permission from the evening of 10.01.2025 tilr the morning of16'0r'2025, as prayed for. The Addr. sessions :udgelum speciar Judge, poCSo, Morigaon,and in her absence, the Addr. District & sessions Judge, Morigaon, and in his absence, the chiefJudicial Magistrate, Morigaon, and in hjs absence, the next senior most Judiciar officer avairabreat the station will remain in charge of your Court and Office in your absence.

Memo No.HC.Vil-tO6l2OOtI 28 I lA, dated
Copy to: r 0- 0r- L"5

./,ne Project Manager, Gauhati High Court.

T. RE IST R GI CE


